22 Demand for moving [RATYA SABHA] a Resolution

Report and Accounts (2013-14) of II'T, Mandi, Himachal Pradesh

and related papers.
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(a) Annual Accounts of the Indian Institute of Technology Mandi (II'T-Mandi),
Himachal Pradesh, for the year 2013-14, and the Audit Report thercon, under
sub-section (4) of Section 23 of the Indian Institutes of Technology Act,
1961.

(b) Chronological Statement by Government showing the sequence of events of

processing of the Annual Accounts of the above Institute.

[Placed in Library. See No. L.T. 1150/16/14]

DEMAND FOR MOVING A RESOLUTION

MR. DEPUTY CHAIRMAN: Now matters to be raised with permission, Zero Hour
submissions. ...(Interruptions)... Zero Hour is your business. ...(Interruptions)... It is
Members’ business. ...(Interruptions)... I can allow the Deputy Leader to raise his matter.
But I am requesting one thing, after that you should allow the Zero Hour to be taken up.

...(Interruptions)...
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SHRI SITARAM YECHURY (West Bengal): First you allow him, Sir.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: I am ready to allow him but I am only saying that
after that let us take up the Zero Hour. ...(Interruptions)... That is what I am saying.

SHRI SITARAM YECHURY: We will pay utmost consideration to your proposal.

...(Interruptions)... That is the official answer to the Government ... (Tnterruptions)...

MR. DEPUTY CHAIRMAN: At least, that is the improvement. ... (Tnterruptions)...

I thank you for that much improvement. ... (Interruptions)...

SHRI SITARAM YECHURY: That is the official response you get.
...(Interruptions)..



